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CENTRAL ADMNSTRAT\JE TRBUNAL 

PRiNCiPAL BENCH 
OA 6O/2OO4 

New Delhi, ths the 
gr 

 day of December, 2004 

-4orie M! Shan<er Rau, MemDer (3) 
Hon bie Mr. S. K. Mahotra, Member (A) 

Shr R.K. Aggarwal, 
Sj'o Late Sh. BD. Aggarwal 
R/o A-4, Swaran Singh Road, 
ikdarsh Nagar, Delhi - 110 033 

(By Advocate Shri S.C. Luthra and Shri Arnit Raj Gupta) 

Versus 

1. 	Union of india, 
Mnstry o Defence, 
(Through its Secretary) 
South Block, New Delhi - 1. 

.Applicant 

2 	Te Enneer-in-Cflief. 
Army Headquarters, 

hmr -4c, 
Jt 	 !JUJ, 

Ra iMarg, New Delhi. 

(By Advocate Mrs. Avnish Kaur and Shri N.S. Mehta 

0 R D E R (ORAL) 

y Hon'ble Mr. ShankerRaiu: 

-. . Respondents 

AppicanVs counsel seeks to 	thdraw this application 'th berty to 

chaienge tne minor pena:ty of censure in accordance with law. OA is dismissed 

as \Mthdravin 'Mth the aforesaid iberty accordingly. 

(S..iviathoa) 
	

(Shanker Rajt) 
Member (A) 
	

Member (3) 
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